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4590. StlRI SHEO NARAIN; Wih 
tile Minister -of WOSK6  AND HOUS
ING AND SUPPLY AND REHABILI- 
TATKIN be pleased to refer to the 
nglky a tw n  to IlRAtwred Question 
No. .2613 dated the 2nd December,
1974 r e : misuse of a plot reserved for 
setoeol building in 9hantiniketan 
Colvny '■f the GovernweKt En«>loyees 
Cooperative House Building Society. 
Ltd., :fiew iSelki and vtste:

(a) the^progrets nvade »  far in the 
aUotiiMitt the site in question ^ h ich  
is still being used as free for all as 
a ‘public convenience’ despite the so- 
called fencing thus continuing to 
cause the pollution and health hazard 
to the residents adjacent to it;

(b) in case it has not been possible 
to make the allotment to any institu- 
tten d u rii^  itbe -last more than 7-8 
i^euiK, ttie difllculties which lie in the 
'■may ci -the IXD.A. to oarue out addi
tional plots or convert it into a  park 
till such time as it is allotted; and

U) whether any deadline has been 
laid down far the use of this land?

THE MINISTER OF WORKS AND 
HOUSING A-ND SUPPLY AND RE-
HABILlTATrON (SHRI SIKANDAR
BAKHT): (a) No progress in the allot
ment of the site to any primary school 
has been jwssible as neither the Muni
cipal Corporation nor any other Orga. 
oisation have applied for it so far.

<b) As the  lend-use of the a r e a  pro
vides for allotment to school, no resi
dential plots can be carved out nor 
ike a n a  could toe converted into a park.

(c) 'TIo deadline can be laid down 
■for the use of the land.
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4591. SHRI SATISH AGARWAI/ 
Win «ie Minister of AGRICULTURE 
AMD IRRIGATION be pleaiBd to stalie;

(a) how many cases of poachiqg of 
wildlife were reported in the past 
three years its state-wise hreak-up as 
also break'up o f sanctuaries; and

(b) measures adopted to  put a check 
on this and whether Government are 
aware tha t foreign press media is ex
ploiting India’s image In its loss of 
wildlife?

THE MINISTOR OF AGRICULTURE 
AND IRRIGATION (SHBI SURJIT 
Sm GHBARNALA): (a) and (b). The 
information is being collected and v ill  
be laid on the table of the Sabha.
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